
Central Administrative Tribunal 
Principal Bench, New Delhi 

 

OA No.715/2017 
MA No.3021/2017 
MA No.3981/2017 
MA No.2280/2017 

 

New Delhi, this the 2nd day of January, 2020 
 

Hon’ble Mr. S.N.Terdal, Member (Judicial) 
Hon’ble Mr.Mohd. Jamshed, Member (Administrative) 
 
Mrs. Ekta 
D/o  Sh. Ganesha Ram 
R/o H. No.38 back side TI Ungalow 
COD Colony, Suhagi, Jabalpur,  
Madhya Pradesh                  –Applicant 
 
(By Advocate: Present None) 
 

Versus 
1. Union of India 
 Through its Secretary 
 Ministry of Labour and Employment 
 Rafi Marg, Sansad Marg, Area, New Delhi 
 
2. Director General 
 Employee State Insurance Corporation 
 Panchdeep Bhawan, CIG Marg, 
 New Delhi-110002. 
 
3. Deputy Director(Rectt.) 
 Employee State Insurance Corporation 
 Panchdeep Bhawan, CIG Marg, 
 New Delhi-110002. 
 
4. Employee State Insurance Corporation 
 Model Hospital 
 Through its Nodal Medical Superintendent 
 Lane NO.2, SIDCO Industrial Complex 
 Bari Brahmana, Jammu. 
 
5. V ikram Singh Yadav 
 Adult 
 S/o Sh. Munshi Lal Yadav 
 r/o 9, Yadav ki Dhani 

Tehsil –Kotputali, Jaipur, 
 Rajasthan 
 
 
 



6. Vimal Kumar Sharma 
 Aged about 28 Years 
 S/o  Subhash Chand Sharma, 
 r/o VPO Dhankari Village Rajnots, 
 Kotputali, Jaipur, Rajasthan 
 

7. Tulasi Kumar Nagar,  
 Aged about 28 years 
 S/o Sh. Ganesh Ram 
 r/o VPO Sanmanpura, Tehsil Pipalda 
 Kota, Rajasthan 
 

8. Mahavir Prasad Yadav 
 Aged about 30 years 
 S/o Sh Latoor Ram 
 R/o Manduhera 

Post  Manohar, Kota, Rajasthan 
 

9. Mahesh Yadav 
 Aged about 30 years 
 S/o Sh. Gajanand Yadav 
 r/o  7/27, Malviya Nagar, 
 Jaipur, Rajasthan 
 

10. Ashok Kumar Yadav 
 Aged 33 years 
 S/o sh. Jagdish Prasad  
 R/o C/o Dhani Ramnath Sagar, 
 Tehsil Neemkathana, Sikar, Rajasthan      – Respondents 
 
(By Advocate:  Mr. Harkesh for Mr.Yogesh Mahur, Mr.Gaurav  
                      Sharma & Santosh for Mr. Murari Kumar) 
 

O R D E R (ORAL) 
 

By Hon’ble Mr. S.N. Terdal, Member(J):- 
 

   Applicant prayed for two weeks time to file rejoinder on 

19.02.2018. As yet she has not filed any rejoinder. None for the 

applicant today. None was present on 01.04.2019 for the 

applicant, hence this OA is dismissed in default for non-

prosecution.  All pending MAs are also disposed of accordingly.   

 

       (Mohd. Jamshed)                                  (S.N. Terdal) 
        Member(A)                                           Member (J) 
/mk/[[ 


